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Jabourers. A blue-print containing the
detailed guidelines for bringing about
such an integration has also been seat
to the State Governments for their
guidance.
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| Bio-Gas from Distiliery Waste

4478, PROF. P.J. KURIEN : Will
the Minister of ENERGY be pleased to
state :

a) whetber the technology has been
developed in India to produce bio-gas
from distillery waste ; and

(b) if so, the details thereof and the
steps being taken to utilise the distillery
waste for bio-gas on a large scale in the
country ?

THE MINISTER OF ENERGY
(SHRI P, SHIV SHANKAR) : (a) and
(b) Technology for generation of bio-
gas from distillery cfluents developed in
the country is in pilot stage. The process
involves diphasic anaerobic treatment of
the distillery effluents. The Department
provides financial support towards capital
cost for setting up a full scale demonstra-
tion plant in a distillery,

Meeting of American Official with
Chairman Rajasthan State
Electricity Board

4479, SHRI MADHAVRAO SCIN-
DIA : Will the Minister of ENERGY be
pleased to state :

(a8) whether it is a fact that an
American Embassy official had met the
Chairman of the Rajasthan State Electri-
city Board and has asked for technical
information about the entire power
system of the State and the reasons
for .the closure of the Atomic power

_ station ;

(b) if so, whether Government had

" given permission to the Chairman to
* meet the American Embassy official ;
" and

©) ifso,theuuons thereof ?

'THE MINISTER OF ENERGY
(SHRI P. SHIV SHANKAR): ()
Rmﬂhm State Blectric1ty Board has
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reported that Chairman, Rajasthan State
Electricity Board did not meet any official
of the US Embassy asking for infor-
mation about the power systém of the
State and, the reasons for the closure of
the Atomic Power Station. No such
information was ever furnished to any
such person by Chairman of Rajasthan
State Electricity Board. .

®) Does not arise in view of (&)
above,

() Does not arise.

Steps to reduce production cost of
Drugs and Medicines to compete In
World Market

4480. SHRI K. ARUNACHALAM :
Will the Minister of CHEMICALS AND
FERTILIZERS be pleased to state :

(a) whether it is a fact that the cost
of drugs and medicines manufactured in
India is prohibitively higher to compete in
the world market ;

(b) if so, the reasons for such higher
cost ; and

«¢) the remedial measures proposed to
be taken to reduce the production cost

so that we can compete in the world '

market ?

THE MINISTER OF STATE IN THE
MINISTRY OF GCHEMICALS AND
FERTILIZERS (SHRI R.C. RATH)*
(a) and (b) The cost of production of

bulk drugs depends upon “the cost of:
inputs, scales of operation, technology

adopted etc, It has generally been found

that the costs of most of the bulk drugs:

produced in the country. are higher than

the prices’ prevailing in the international

market on account of higher cost of

energy and other chemicals produced .in-

the country as well as adopted techriolo-
gies” and lower scales - of operations,
For:'multtion, prices. in
to be ‘comparable to prices in other
countries. .

Indip appear

(c) In order to enable the manufactu-
rers to bring down their costs they are
permitted to get appropriate technologies
and while granting industrial licences/
expansion in capacity, viable capacities are
being now allowed so that production
costs could be minimised.

Anandpur Sabib Hydro Electric
Project
4481, SHRI CHIRANJI LAL’

SHARMA: Will the Minister of ENERGY
be pleased to state :

a) whether it is a fact that the
paucity of funds and non-clearance by
Union Government have held up cons-
truction work in the 33 km Anandpur
Sahib hydro electric channel;

(b) if so, when the project will begin;
and .

(c) the steps being taken to start the
construction work and expedite it ?

THE MINISTER OF ENERGY
(SHRI P. SHIV SHANKAR) : (a) No,
Sir, .

(b) and (¢) Do not arise as their is
no hold-up in construction. ‘
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